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point for the West Zone within Ward No. 94. Additionally, there are butcher shops and 

a meat market at about 650 meters away from the dhalao.   

The Photographs taken by visiting team on Aug 9, 2024 is illustrated below: 

    

    

Fig: (i)Akhil Bhartiya Netrahina Sangh School (ii) Dhalao No. D-5 (iii) Inspection 

Team   
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 Fig: Nearby Butcher Shops and meat market about 650m away from dhalao 
  

5.0. Solid Waste Management Status in West Zone, MCD 

As per information provided by west zone, MCD, there are 25 wards and the solid 

waste generated in the west zone is approx. 750-800 TPD and the entire waste is 

collected. The quantity of waste segregated in the zone is only 30-35% (approx.). The 

vehicles deployed for collection of waste consist of 295 primary vehicles (having 

capacity of 700-800Kg) and 58 secondary vehicles (having capacity of 5-6 MT). There 

are total 34 no. of dhalaos in the west zone. 

These primary vehicles collectively make approximately 600 to 650 trips per day from 
localities. (total of approx. 650 trips per day x 0.8 tonnes = 520 TPD and the remaining 
waste is disposed by informal rag pickers or is directly disposed by local public) and 
deposit it to the secondary storage points like dhalaos. From there, 58 secondary 
vehicles collect and carry about a total of 120-140 trips per day. Further, the waste is 
processed as per details given in Table 1. The primary vehicles are monitored through 
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Item No. 05  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 643/2024 

News item titled "Garbage overflow poses health risks to visually impaired 
students in W Delhi" appearing in the Millenium Post dated 30.04.2024 

Date of hearing: 31.05.2024 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

ORDER 

1. This original application is registered suo motu on the basis of the 

news item titled "Garbage overflow poses health risks to visually impaired 

students in W Delhi" appearing in the ‘Millenium Post’ dated 30.04.2024. 

2. The news item relates to the presence of a huge overflowing MCD 

garbage receptacle point and multiple sewage holes adjacent to it near 

the Akhil Bhartiya Netrahin Sangh in Raghubir Nagar in West Delhi. As 

per the news item, the institution has been offering free education and 

accommodation to a batch of over hundred visually impaired children 

every year since 1971. The news item states that despite maintaining the 

school’s interior well, it faces a significant challenge due to the presence 

of garbage. The news item states that the overflow of waste onto the roads 

poses a direct problem to the school’s dining hall, where students eat, 

rendering the environment unbearable for them.  

3. The news item further states that nearby MCD run school of B3 is 

also affected by the hazardous conditions arising from the proximity to 

the garbage dump, posing risk to young children in the area. It states 

that these kids are already struggling with sight issues, now they even 
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have to deal with swarms of bugs and mosquitoes. The roadside litter 

prevents them from going on walks safely or leaving the school campus 

altogether. The article further states that the students who already 

struggle to navigate their physical surroundings, now also have to 

contend with the fear of stumbling into not one, but three to four open 

and deep potholes and sewage holes along the school’s footpath. 

Furthermore, attracted by the dump, stray dogs and stray cows terrorize 

the school’s surroundings. Also, the presence of a cluster of 7-8 butcher 

shops within a 650 metre radius of the school, with these shops regularly 

dumping animal remains in the same garbage site, exposes young 

children to various diseases. Additionally, nearby hospitals add to the 

problem by dumping their medical waste at the same location. 

4. The news item raises substantial issue relating to compliance of the 

environmental norms, especially compliance of the Solid Waste 

Management Rules, 2016 and the Environment (Protection) Act, 1986.  

5. Power of the Tribunal to take up the matter suo-motu has been 

recognized by the Hon’ble Supreme Court in the matter of “Municipal 

Corporation of Greater Mumbai vs. Ankita Sinha & Ors.” reported in 2021 

SCC Online SC 897.   

6. Hence, we implead the following as respondents in the matter: 

(1). Municipal Corporation of Delhi, through its Commissioner, 

Dr. S.P.M. Civic Centre, Minto Rd, SKD Basti, Press Enclave, 

Ajmeri Gate, New Delhi-110002. 

(2). Delhi Pollution Control Committee, through its Member 

Secretary, Building No. TC-12V, 6th floor, C wing, Delhi 

Secretariat, I P Estate, Delhi-110002. 
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(3). Central Pollution Control Board, through its Member 

Secretary, Parivesh Bhawan, East Arjun Nagar, Delhi-

110032. 

(4). District Magistrate, West Delhi, Room No-302, DM Office, 

Raja Garden, Delhi-110027. 

7. Issue notice to the above respondents for filing their response at 

least one week before the next date of hearing. 

8. Respondent No. 3, CPCB is directed to file a comprehensive report 

in respect of the issue which has been raised in the news item at least 

one week before the next date of hearing by e-mail at judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF 

and not in the form of Image PDF. 

9. List on 20.09.2024. 

Prakash Shrivastava, CP 

Arun Kumar Tyagi, JM 

Dr. A. Senthil Vel, EM 

May 31, 2024 
Original Application No. 643/2024 
DV  
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Zone Wise Details 

S.No. Items Details 
 
1. 1 Name of Zone   

West Zone, MCD 
2.  Population of Zone (Latest 

available) 

 

3. 3 No. of Wards in Zone  
4.   No. of vehicle with capacity of each 

deployed for collection of waste  
 

5.  Total no. of trip carried out  
6.  

No. of transfer station/waste 
segregation depot 

 

7.  Quantity of solid waste 
generated in Zone 
(TPD) 

 

8.  Quantity of waste collected in the 
Zone (TPD) 

 

9.  Quantity of waste segregated in the 
Zone  (TPD) 

 

10.  Quantity of waste processed in 
the Zone with  method of 
processing 

Composting 
(TPD) 

Biomethanation 
(TPD) 

WtE 
(TPD) 

MRF 
(TPD) 

Any other 
(TPD) 

     

11.  Agency/Concessionaire for 
collection, transportation 
and disposal (with a copy 
of Work order ) 

 

12.  Details of non-compliance 
by the concessionaire and 
action taken by West Zone  
MCD  

 

13.  Gap in SW Management 
(Generation Vs. 
Processed)   (TPD) 

 

14.  Final Disposal point of SW 
generated in the West 
Zone 

 

15.  No. of Dhalaos in the Zone   

16.  No. of Operational Dhalaos  
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Ward Wise Details 

S.No. Items Details 
1.  Ward No. in which Dhalao (As mentioned in 

the news article) is present 
 

2.  No. of vehicle with capacity of each 
deployed for collection of waste in the 
ward 

 

3.  Total no. of trip carried out in ward  
4.  No. of transfer station/waste                 

segregation depot in the ward 
 

5.  Quantity of SW Generated in the ward 
(TPD) 

 

6.  Quantity of SW Collected in the ward 
(TPD) 

 

7.  Quantity of SW Processed in the ward 
(With method of Processing) (TPD) 

 

8.  Quantity of SW disposed at  Dhalao (TPD)  
9.  Type of wastes incoming at Dhalao with 

Quantity of each type of waste (TPD) 
 

10.  Frequency of clearing the waste at Dhalao  
11.  Details of Collection and disposal 

system from nearby butcher shops  
 

12.  Final Dispoal of the waste which is 
being received at Dhalao 

 

13.  Action taken to control odour and 
swarms of bugs and mosquitoes 
breeding at the Dhalao 

 

14.  Is there any Plan of closer/Shifting 
of Dhalao (If yes, Please provide 
Details with timelines) 
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